FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR M/s SL S POWER
CORPORATION LIMITED OPERATING IN 24MW HYDRO POWER PLANT AT
DUMMUGUDEM, BHADRADRI KOTHAGUDEM DISTRICT, TELANGANA
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1.| Name of the corporate debtor along with S L S Power Corporation Limited
PAN & CIN/ LLP No. CIN: U40109AP2005PLC047008
2.| Address of the registered office Sy. No. 202/A2, Ashok Nagar, Navalak

Gardens, Nellore, Andhra Pradesh,
India- 524002.

3.| URL of website slspowercorporation.in

4.| Details of place where majority of fixed Dummugudem, Bhadradri
assets are located Kothagudem District, Telangana

5.| Installed capacity of main products/ services | 24MW Hydro Power Plant

6. | Quantity and value of main products/ 39.67 MU worth INR 15.41 Cr.
services sold in last Financial Year

7.| Number of employees/ workmen 37

8. | Further details including last available The interested PRA’s can send an

financial statements (with schedules) of two | email request to Resolution
years, lists of creditors are available at URL: | Professional at
cirp.sls2025@gmail.com

9.| Eligibility for resolution applicants under The interested PRA’s can send an
section 25(2)(h) of the Code is available at email request to Resolution
URL: Professional at

cirp.sls2025@gmail.com

10| Last date for receipt of expression of interest | 26/06/2025

11| Date of issue of provisional list of 06/07/2025
prospective resolution applicants

12| Last date for submission of objections to 11/07/2025
provisional list

13| Date of issue of final list of prospective 21/07/2025

resolution applicants

14} Date of issue of information memorandum, | 26/07/2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15 Last date for submission of resolution plans | 25/08/2025

16 Process email id to submit Expression of cirp.sls2025@gmail.com
Interest

Sd/-

CA Kammula Prabhakar Rao

Resolution Professional

IBBI/IPA-001/1P-P01467/2018-2019/12339

39-4-1, S5, Koduru Enclave, Picchaiah Street,

Labbipet, Vijayawada, NTR District,

Date: 11/06/2025 Andhra Pradesh — 520010, India
Place: Vijayawada For M/s S L S Power Corporation Limited (In CIRP)
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APPENDIX -IV-A - E-AUCTION-PUBLIC SALE NOTICE of IMMOVAELE PROPERTY/IES

Altum® ALTUM CREDO HOME FINANCE PRIVATE LTD

E-AUCTION-5ALE NOTICE FOR SALE OF IMMOVEAELE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND

/\: (] SOUTH WESTERN RAILWAY § (@) b Housing

The undarsigned being the sulhorzed officer of Altum Credo Home Firance Pyt Lid,
(ACHFL), Under the Securlsation and Reconsinection of Financial Assets and
Enforcemant of Security Inlenest Act, 2002 "SARFAES] Acl, 20027 and in exercise of
powers conferred under Section 13(12) resd with Rule 3 of the Securnty interest
{Enforcamant) Rules, 2002 ("Enforcement Rules”), Demand Motics{s) isswed by the
Authorized Officer of the company to the Bomower{s ) Co-Borrowsarns) and Guarantons)
{oollectivedy rafamed fo as the "Baormowers”) mention hesgin balow 1o repay the amiownt
rrglicrsed in e notice within B0 days from the dale of receipd of the said notice. The
barrowers having fatled o repay the amount, nolice i hersty given to Borrowers and the
public’in general that the under signed has taken symbalic | physical possession of the
property descibed harein balow in supersize of powers conferred wpon hém under Sub-
secton($lof Section 13 of the said act read with Rule 8 of the Secunty Intarest
Enforcement rules, 2002 Tha borrower's atbention i invibed o prevision of sub-sadlion
(8] of section 13 of the AcL in recespl of Uime available, 1o redeem the secured assels. The
barrowers in particular and the public In general are hereby caution not to deal with the
property &nd any dealings with the property will be subject 1o the charge of ACHFL for an
amount mention herein underwith the interest thereon.

Name of Borrower(s) Co-Borrower({s) and Guarantor(s) Loan Alc No.

1. Sushila C {Applicant) Z.Chinnappa 5 (Co-Applicant)
LAN- 5118202000087

Description of Secured Asset

All That Flece Amd Parcel OFf OFf Property Noo 88 G, Asset Mo
152200101100300008, Situaled Al Daszanapura Grama, Maganahalli
Grampanchaytn The Propery 15 Coming Under The Limits OF H. X Kate Taluk,
My=ore Dist . On and Towards East : ROAD, On and Towards West : THARAKS
ROAD On ard Towards South: COMMUNITY HALL On and Towards Morth:
PROPERTY OF PUTTASWAMYSHETTY.

Date of Demand Motice and Amount

11 March 2025 |/ Rs. §.20,520.00 (Rs. 3ix Lakh Twanty Thousand Five Hundred
Twenty-Eight Only)

NPA Date: 26.02 2025 | Date of Possession : 06,06.2025
STATUTORY NOTICE TO BORROWERS! CO-BORROWERS AND GUARANTORS
Borrower(s) Co-Bormower(s) and Guaranice(s) are hereby put to caution that the
proparty may be sold &t any time herelnafier by way of public asctionffenders and as
such this may also be treated a5 a notice under Rule 6.8 & 9 of Security (Inferest)
Enforcement Rules, 2002

Sd/-
Authorized Officer
Altum Credo Home Finance Pyvt, Lid, (ACHFL)

Place : Mysore, Karnataka
Date ; 11.06.2025

I'. (1] ol =7, | Q| Registered Office: HDFC Bank House,
| Bl Senapati Bapat Marg, Lower Parel (Wast),
We understand your world | Mumbai - 400 (13 and having one of its office as
Retall Portfolio Managemsant at HDFC Bank Lig, 151 Floos, FThink Techno Campus,
Kanjurmarg [East) Mumbai - 400042,

OF SECURITIES PLEDGED TO HDFC BANK LTD.
The befow menbioned Borrowers of HDFC Bank Lid. {the *Bank”) are haraby notifiad
regarding the sale of securities pledged to the Bank, for availing credit facilities in the
nature of Loan'Cverdraft Against Securities.

Due 1o persistent defaull by the Borrowers in making repayment of the sutstanding dues
as per agreed loan terms, the below boan accounts are in delinguent slatus. The Bank
has issued muliple notices o these Borrowers, including the final sale notice on the
balow-mentioned dale wheraby, Bank had invoked the pledge and provided 7 days'time
lo the Borrower fo repay the entire outstanding dues in the below accounts, falling
which, Bank would be- at liberty fo sell the pledged securfies without issuing further
natice in s regand,

The Borrowers have neglected and failed to make dua repayments, tharefora, Bank
in exarcise of itz rights under the loan agreement a5 a pledgee has decided o sell /
dispose off the Securibes on or after 13" June 2025 for recovering the dues owed by
the Borrowers 1o the Bank, The Borrowers are, also, notified that, If at any time, the
value of the pledged securities falls further due fo volatility in the stock market to
create further deficiency in the miargin requirement then Bank shall &t its discretion
sell the pledged security within one (1) calendar day, withoul any further notice in this
ragard, The Borrower(s) shall remain liabla lo the Bank for repayment of any
remaining outstanding amount, post adjustment of the proceads from sale of pledged

South Eastern Rallway, Kharagpur-
721301 inviles e-Tendar for the folowing
works before 1500 hrs. on the dale
mentioned against Hems and will ba
opened al 15:30 hrs. : Sl No.; Tender
Mo.; Description of work; Tender Value!
Earnest Money ara as follows
respectively 1 [1); E-KGP-HQ-22.2025

Construction of Restricted Haight Sulbwway
[Jm x 2. 7] at 25/5.7 In PKU-HLZ seciion
under the jurisdiction of ADENTamliuk
[2nd Call);, T2,33,56,998.00;
12,66.800.00; (2); E-KGP-WEST-21-
2025 Insiafiation and operation of diessl
pumps at FUB in ey of LT Mo, 70, 92

103, 111 & 120 wnder the jurisdiction of
ADENMMIGM - T22, 59 436.20; T44 BOO.00;
(3} E-KGP-WEST-22-2025. Kharagpur-
Tatanagar | Improvement to Level
Crossing approach road surface (25 Mos.
LCs) wnder the jurisdiction of
DEM/West/KGF: ¥1,10,58.816.80

£2,05,300.00, (4); E-KGP-WEST-23-
2025 (1) Kharagpur-TATA: Renewsl of H-
Beam sleapacs for Br. Mo, 94 and (2)
Howrah-Kharagpur | TESR (H-Beam) - 69
Mos. ; T58 69.612.00; 1,19 400.00

(5); E-KGP-EAST-45-2025; Exacution of
wark af Through Turmoul Rengwal (TTR)-
458 sats & Deralling Switch (D515 seis
in Howrah-Kharagpur sedlion under thea
jurssdiction of DEM/EASTHGP (2nd Call)

¥5,20,50,924 13, T4,15300.00; Tender
Document Coat : T0 00 (for S Mo, 110 5]
Date of opening : 27062025 (for Sl Mo

1 & 2), DZ072025 (lor Sl Mo.3 & 4)

OXOF2025 {for 51, Mo, 5) ; Completion
period of the work : 12 months {for Sl

Mo, 1 o3 and 5); 6 months (for 31 No. 4]
Bidding Start Date : For 51. Mo. 1 to 2
fram 13/06/2025 and up fo 15:00 hrs, on
2TH0E2025. For 51, Mo, 3 to 4 from
18082025 and up o 150 hrs, on
02/07/2025; For 51. Ho. 5 from
19/06/2025 and up o 15:00 hrs. on
QIOTIZ025. Interested ienderers may
wisit website wwwi.ireps.gov.in for full
delailsidescriplicnsispecifications of the
tendsrs and submit their bida onling. In no
case manual tendears for thase works will
be accepted. N.B.: Prospective bidders
may regulary visit www.ireps.gowin o
participate in all tenders (PR-24T)

HNotice |s hereby given fo all users of
Railway lines and premises siluated on
fihé complated section of e ender- noled
section of the South Western Rallway that
the 25000 Wolt, 50 Hz, AC averhead
fracdion wiras will be anargized on or after
the dale speciied against the section, On
and from the sams date the owverhead
fracticn lime shall be freatad as live at all
times and no vraulhorzed persan shall
approach of work in the proximity of the
said overhead line:

Section - Modification and Elactrification
of 256 kW, 50 Hz, AC. Single Phase
Overhead Equipment for Semi-
Permanent Diversion of sxisting Salem
{5A) Jine from Ch: 343832 60 [SA-CH:
205755.60) o Ch: 34361515 (SA-CH:
205438.15) for laylng of proposed 3rd line
at Baiyyappanahalli yard in associabon
wilh Bengalurm Cantanmént — Yhilefaeld
Cuadnipling project of Gati Shakti Unit of
Bengaluru division in South Western
Railway.

B.0.JAYNAGAR: No.40, Jodh Tower, 13t floor, 27th Cross, 5th Main Road, Ja‘pm&arﬂhhlnﬂ.ﬂeng&hm-ﬁﬁﬂm!‘
B.O.MANGALDRE: 2nd floor, cabin? &8, Kushesadan, KR Rao road, Near P¥S Circle,

Credo Regd. Office: Floor Mo. 7, Kalpataru Infinia, Wakdewadi, Tendaed No. ¢ a-Tendar2025M7 Far and PROFORMA 10-01 P ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT ) RULES, 2002 )
Shivajinagar, Pune - 411005, Maharashtra (India) o - belislf ‘of Prosftenl af Indla.  the INDIAN RAILWAYS Enar ki Baat Reg. OMf.:- 9° Floor, Antriksh Bhawan, 22 Kasturba Gandhi Marg, New Delhi—110001, Phones=-011-23357171, 23357172, 23705414, Web:-www.pnbhousing.com
APPENDIX IV POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) IR e e T e L= “PUBLIC NOTIFICATION"

Kodialhail.Mangalore-575003

Katice is hereby oiven to e public In general and in parbicutar io the borrgwers)
mort &mnnar ed 1o tha &E!r:uynau:ll:i';I ¥ P
Limited Secyred Craddor, will be sold on “AS I3
Bgerpwer(slmorigagorisiLegal Heirs, Legal Representative
moriEanors

redior, the constructive) gl Possesgion of which
WHERE 1§ RS

garanior(s) indicated in Column no-& that tha befow described immovable property Jes) descobed in Column no-C
: l‘i'l:lﬂs hieen takan (35 described in Golumn nu:nEl by the ausnnrl?eril:l chgr of ﬂ!.l' ﬁ]

I5 WHAT |15 and WHATEVER
; fwhethes Known or Linknown), E:*E“”t“':[ﬂ,'
since deceased) as the case may e inmeated i Column no-A under Rule-E(6} & 9 of the Seculy nlerest Enlarcement Rules, 21|:I|:I

conditions I:IT'1I|'|-I3 sale, pledse relarto the Bk DTU\'}IIJEIJ in M/s PHE Housing Finance Limited/secured credilor’s wehsile Le, wiwwpnbhousing.cam.

r B Housing Finance
RE IS BASIS" as per the detalls mentioned below, Notice is hereby given o
alminisiraions), sweccessor|s), assigneeish of tha respective - Dorrowens
& amended as on date, For defailed 1erms and

Lelnﬂﬁ'ﬁamzﬁo{ﬂﬁlom! gi‘nwﬁF [Rature af] Description of th erve w Lgsf Dt ol Eid Tncr. mn glﬁ,uf m%
o- Barr andor L - f | i
i | Al BEET|  propiaiies montgsoed 0) | hirte el el | anerl e, [
HOL/BAN/OATT/3TE284 K Rs. Physical |[B-707, 7th & Bth {duplex), Biock-b, Malibu Enclave,| - Rs, Rs. | 15-07- | . Rs__ [27-DB-2025,] 16-07-2025, [Unknown
Frn:l-auﬂ Jmhl M, B.0.: 71.927.00 | Pos=as- Slnlg_las.ar-.dra Villaps, Begur Hobli, Bangalone South Ta, | 75 {H]ﬁﬂ TRO00| 2025 |20000) 11AM 2P0 to
JAYANAGAR & 11-07-2024] sion Sy Mo, 11671, Bangalore. Kamataka, India-5B0066 pd.0d | 0.00 i _5FM 03P
HOU/MNLA/0418/513426, ) Physical [Sy Ne 125 / 1AP  Sajipa Mooda Grama, Bantwala]  Rs. Rs. | 15-07- 5, |27-00-2025,| 16-07-2025, [nenawn
Lokayya Naik ﬂmﬁfh&ndutﬂa. 6,49.620.00 | Posss- |Taluk, Bantwal, Dakshina Kannada, Karnataka, India, | 5.88.00 (58,800 2025 |10,000| 11aMta | 02PM Lo
B.0.: MANGALORE & 13-05-2024] sion  |574531 ] - _ - G 03P
HOU/BAN, 0417380802 Pyare Jan R, Fl1gsiu:al 408, 4Th, Tower B Chowriappa Conslellation{Hold), | Rs. Rs. | 15-07- | Rs  [27-DB-2025,| 16-07-2025, [Unknown
Syed Muzatar, Qamrinnisa Sayed 'EZ%H_&?TE‘.H[I!PU_EUE- Mo5, Sy.ho.34/1, Hennur Main Road, Geddalaha®i (1,261, [13.261] 2025 |1LAKH| 11AMta | 02PM to
Muzafiar, B.0.: JAYANAG 18-02-2022 | sion  |Bangaidre. Bangalore, Karnataka. india-560077 000 | 00.00 5P 03P

imfarmation of the awtherized Otficer of PNBE Housing
ascertain tbe veracily of 1he mentioned encumbrances. (1.) A5 o date
ispasing of

ar satesty thermsebes inall respects prar ba submitting ba
mepéa" Plaasa nota that intarms of R "-.'HIEI_I of the Security |
Fa:rl. money) 0 1ha sama day arnot faker
Aule G021 of iha Securty Inerest (Enforcemant) Rides,
acknawladgement of sale corfirmeation kEtharand = defauh of suh depogit, the ahonzed o
mandatory penod of 15 days mentioned in the sale cornfirmatson keter and tI'IE-'iZI E
assisling the Rullborised olficer in conducling sabte through an e-Ausclion havin
wisw. bankeauctions.com For any assistance refaled (o ing ot @f Ahe property or
Sundriyal, Mob. : TA281 93765 Toll Fred No. - 1800 120 8800, E-Mail: au

Probable Data of Energization - 15.07 2025

PLACE :- JAYANAGAR, MANGALORE DATE :- 11.06.2025

*Togather with the furiker interest @318% p.a. a5 applicable, incidental expences, cost. charges ebe. incurred upto tha date of payment and,'or realizaton thareof. ** To the bast knowledge and

nance Limited, there are no other apcumbrances, claims in respect of abowe mentioned immovable/secured assets excepd what is disclosad

i the Cokumn No.-K. Furiber such encumbrances fo be catered/paid bﬂc_llrm_iunnl:ssld purchazer/bidder al hiz'her end. The prospective purchazor{s)/bidders are reqgoested to indepa

e is 00 prdis reslrasming and'or court injunclicn PNBHFL b authorissd Officer of PRBHFL fram selling, alienatag andfar

the abave immovalle propartiessecured assets and skxdus is mentioned in calumn na-

mEEe:tran af the plaading & the proceadngs/orders passed et i |E'I|r-:|1r' statad in column no<K. Includn h i : r 1 1

PREHFL er'bid applicatian form ac mal-:lng ffer|s). Tha bitkder|s) has to sign-the termis and conditicns of this auction along with tha Bid

ragt (Enfarcament) Rubes, 2002, the budde

an nexct working day. Tha sale may be confirmed infawouraf (b

?{%:lf' Thea remaining ¥o% ol 1h|=.ﬂs. gale consideration amaunt has to be depasied by tha purg

icer shall farieit the part payment of 5ale r:nnslqerHMn arngunt withen 15 da

rWEft‘f.-'SEI:Lii'Eﬂﬁtuﬁﬁﬂ shall e resoll &5 per fha [Ir'I:I'«'lﬁllgl'lﬁ ot Garfagsd Act, (4.} M5 G India Privade Limited would be

aiming the Bid Dogwm enls and for any oibher !llltrT ar for rnnluisirallun. yois have bo co-ondinate with Vigay
oni@pribhousing. com, is auihorised Person of PNBEHFL ar reder

ndanily
Lilril Tha praspectia E.IJFD|I35HF_-'|:I-I{|E|IH and intarested parlies may independantly Bake tha
not Emited to the ttle of the docwements of the fithe parizming therato availabla with the

5 iha purchasaris| F.d.l}'i]l:llmlj‘.DdEpD!-'.i‘I‘EEl'?ul:lf!hE.=.II'I-'I|:|II:|‘I|:|:|I'53|E_|H1|::E. {inclusive o
er{=h anly aﬁerremﬁ%{:— 5% of the sale price h:Flthe sacured craddor in accondance with

aser within 15 days’ from the date of
trom: Ehe date 0 expiry of
122003 Wehsile -

orate office at Plol No, 68, 3° Floor, Seclor 44

urgaon, Haryana

o www.pnbhousing.com.
S0/-AUTHORIZED OFFICER, PNE HOUSING FINANCE LIMITED

Deputy Chief Electrical Engineer!
Gatl Shakt Unit'Bengalur
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“IMPORTANT

Whilst care is taken prior
to acceptance of
advertising copy, it is not
possible to verify its
contents. The Indian
Express Limited cannot
be held responsible for
such contents, nor for any

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR M/s S L S POWER CORPORATION LIMITED
OPERATING IN 24MW HYDRO POWER PLANT AT DUMMUGUDEM,
BHADRADRI KOTHAGUDEM DISTRICT, TELANGANA
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

loss or damage incurred
as a result of transactions
with companies, associa-
tions or individuals

1. IName of the corporate debtor along S L S Power Corporation Limited
with PAN/ CIN/ LLP No. CIN: U40109AP2005PLC047008

advertising in its newspa-
pers or Publications.
We therefore recommend

2. |Address of the registered office Sy. No. 202/A2, Ashok Nagar, Navalak Gardens,
Nellore, Andhra Pradesh, India- 524002.

Lheactessgffders inqmﬁgg 3. | URL of website Slspowercorporation.in

before sendin an : [ . . .
monies or emer?ng It 4. | Details of place where majority of fixed | Dummugudem, Bhadradri Kothagudem District,
any agreements with assets are located Telangana_

advertisers or otherwise - - -

acting on an advertise- 5. |Installed capacity of main products/ services |24MW Hydro Power Plant

ment in any manner
whatsoever. Registered
letters are not accepted

6. | Quantity and value of main products/ 39.67 MU worth INR 15.41 Cr.

services sold in the last financial year

in response to box
number advertisement.”

7. | Number of employees/ workmen 37

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH AT BENGALURU

In the Matter of Sections 230 and 232 Read with Section 66 of the Companies Act,
2013 and other Applicable Provisions of the Companies Act, 2013 Read With
Companies (Compromises, Arrangements and Amalgamation)

8. |Further details including last available | The interested PRA's can send an email
financial statements (with schedules) of two | request to Resolution Professional at
years, lists of creditors are available at URL: | cirp.sls2025@gmail.com

The interested PRA's can send an email
request to Resolution Professional at
cirp.sls2025@gmail.com

9. | Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

10. | Last date for receipt of expression of interest| 26/06/2025

Rulis’\,”:Z)m 6 11.| Date of issue of provisional list of 06/07/2025
In the Matter of Composite Scheme of Arrangement of MEMG Securities Limited prospective resolution applicants
and Manipal Health Initiative Private Limited and Manipal Healthcare Private 12| Last date for submission of objections to |11/07/2025
Limited and Manipal Global Education Services Private Limited with Manipal provisional list
Education and Medical Group India Private Limited 13. | Date of issue of final list of prospective  |21/07/2025
and their Respective Shareholders resolution applicants
CA (CAA)NO.15 /BB/2024 14. | Date of issue of information memorandum, | 26/07/2025

connected with

CP (CAA) NO. 45/BB/ 2024

secunties
MEMG SECURITIES LIMITED
Loan Outstanding
8 ; Data of (CIN : U65110KA1995PLC017907)
Mo Akcolm) RS e A.E}n-unt ik Sale Notice Registered Office: N-115, 1 Floor
Number 8" June, 2025 Manipal Center, Dickenson Road
1 | AX0532| ROHINI EUMAR SUBBARAC 4,44.544 24 | D3-06-2025 Bengaluru - 560 042
2 | XEXX3693| SRIDHARA MURTHY P J 3,40,0:45.68 | 06-08-2025 - PETITIONER COMPANY NO. 1
3 OEKITTIMITIN SHIVARAM SHETTY 48737 | D9-08-2025 MANIPAL HEALTH INITIATIVE PRIVATE LIMITED
= 3 (CIN: U85100KA2019PTC129855)
4 [EXXEAZ0| REVATHI MULE ESWARA RAD 16,642,338 | DB-06-2025 Registered Office: 24/1, 15" Floor
5 | XXXX4262 | SHANKAR MANDAL 6,47 652 57 | 09-06-2025 J W Marroitt, Vittal Mallya Road
6 [REXKG184|C HAR] BABU 70,783.61 | 06-06-2025 | Ashok Nagar, Bengaluru — 560 001
7| XXX¥0012[VENU GOPALA KRISHNA DHULIPALA | 2,01,967.80 | 05-06-2025 | -PETITIONER COMPANY NO. 2
B AOCNXEEED| SIRA UNMISA 4,02,338.33 | 06-06-2025 MANIPAL HEALTHCARE PRIVATE LIMITED
9 OKRTIES | E SAl CHARAN 14,304.30 | D9-06-2025 (CIN: U85110KA1998PTC024255)
10 POCKKE4A2E | JEYANTHI 90,172.54 | 09-06-2025 T‘;\?ﬁereqt?@%filzl\z” 1"' 15; F'go"
arroitt, Vittal Mallya Roa
11 [REE2840( ANIL KUMAR 21.9‘44.?1 D6-08-2025 Ashok Nagar, Bengaluru — 560 001
|12 | XXXX2498) ROHIT VASANT DIVEKAR 2,33155 | 06-06-2025 . PETITIONER COMPANY NO. 3
13 [ KXXXD458| RANJTH R 40.112.61 | 06-06-2025 MANIPAL GLOBAL EDUCATION SERVICES PRIVATE LIMITED
14 XX ESTS5| DEEPARKKLIMAR M DUMAYVAT 77,818.83 | 09-06-2025 (CIN: U74140KA2001PTC029678)
15 | XEXX84T1 | MULA HEPSIBA 9,85,691.00 | 09-06-2025 Efgs'ﬁgegeé’m%f;g: ;'Z‘h Floor
16 [AONKTI80( SUPREETA SUGAREDDY 3,67,278.00 | 0906-2025 |  \adras Bank Road
17 [REEEDTET | MAYA NAIR 15,47 866,26 | 09-06-2025 Bengaluru — 560 001
18 [XOOCXA580] LAKSHMI PRIYA MALEPATI 97, 788,02 | 09-06-2025 -.PETITIONER COMPANY NO. 4
10 X EEI045( SHREYAS MAYAK C 23683532 | 09-06-2025 MANIPAL EDUCATION AND MEDICAL GROUP INDIA PRIVATE
'@'ﬁmﬁ{'ﬁ‘[‘y Tﬁ'H‘ﬁ'H"*G‘ HWEE'PMHI‘{H" E'EIB'E&E';E‘E“WDH-UE_@“?E' :_(!:I:nr\:TEI;414OKA2004PTCO33168)
21 | XXXXBN52| SANTANA DAVIS 10,04,353.00 | D6-08-2025 Regi:e,tered Office: 24/1, 15" Floor
g2 | B NXER34| LAVANYA MURALYDHAR 05467610 | 09-06-2025 J W Marriott, Vittal Mallya Road
23 [XOO(XT350| FRASANNA NARAYAN BORAH 22,239.00 | 09-06-2025|| |Ashok Nagar, Bengaluru — 560 001
24 [XO00%0114 | MADHURA NIMBARAG 5,25,036.42 | 09-06-2025 -.PETITIONER COMPANY NO. 5
25 | XX KT249) SANTHOSH R 1,76,014,35 | 09-06-2025 INTIMATION OF PROPOSED EFFECTIVE DATE OF THE
36 | OO02492 | GYANENDRA KUMAR 24 158 03 | 09-06-2025 COMPOSITE SCHEME OF ARRANGEMENT
= B This is in relation to the order passed by the Hon'ble National Company Law Tribunal,
eI AEHGIEE RN M PRI bRt Bengaluru Bench (“Tribunal”) (delivered on May 30, 2025) sanctioning the Composite
28 A XKB588| MOHAMED SALIM 30,244.00 | D6-06-2025 1| [Scheme of Arrangement of MEMG Securities Limited and Manipal Health Initiative
20 K056 1 | ARTI RAD 10,55,3593 66 | 09-06-2025 Private Limited and Manipal Healthcare Private Limited and Manipal Global Education
- e Services Private Limited with Manipal Education And Medical Group India Private
30 | XXXKB326| SANDA RANLJINI GOPALAIAH 9,74,383.55 | 09-06-2025 Limited and their respective shareholders (“Scheme”) and effectiveness of the
31 | ROXKERAN| Y G NARASIMHA MUBTHY 1,85,595.38 | 09-06-2025 || [Scheme.
32 | EKTESY| MEHUL PATEL 2.3.33599 | D6-06-2025 Effective Date for shareholders of Petitioner Company No. 1 — Settlement of
_@,@E{jﬂ1 'H“&MEEHH‘@“WWANDRH—S“HEEE‘*WJEE E‘Dg%ﬂzﬁ‘l !I:r:ﬁ:: 33:?(11?;%;2 has been proposed as the Effective Date for the purpose of
34 | XXXKBGIT| PLJARI VISWANATH B35,626.69 | 09-06-2025 making,the Sche,me effective and determining the eligible shareholders of Petitioner
30 [ REEXAB95{ SHARANARMA MALLIKARJUN 10,85 538 46 | D3-06-2025 Company No. 1 to whom the merger consideration shall be paid by the Petitioner
36 DOCOCTORS| PALLAYVI BHARTI 701 375.00 | 09-06-2025 | Company No.4 in terms of clause 5.1 of the Scheme. In terms of the sanctioned
et i| |Scheme, Shareholders of Petitioner Company No.1, shall receive cash amounting to
57 | Xxxx9262| REVATHI H 53,386.56 | 06-06-2025 INR 36.21 (Rupees Thirty-Six and Twenty-One Paise only) for every 1 (One) equity
30 | XEXKDET1| B S REKRA 6,916.00 | DB-08-2025 shares of face value INR 10 each fully paid-up held in MEMG Securities.
0 [ OOK2348 | D MURALI PRASAD 7,97 845.00 | 09-06-2025 Also, as per clause 5.4 of the Scheme, if the consideration for the merger of the
Petitioner Company No.1 into the Petitioner Company No.4 payable to any equity
4 | XARAADSZ| BHAGAVAN S K 9,50,921.00 | 06-06-2025 shareholder of the Petitioner Company No.1 whose names shall appear in the Register
A1 POOCCBAGEN] SANJAY SHET 4,02 086,24 | 09-08-2025 1| |of Members and records of Depositories as a member of the Petitioner Company No. 1
47 [ w404 VlRE?J JOSEPH MATHIAS 176 3'-55 00 | D9-0R-2025 on the Effective Date (proposed to be June 16, 2025) is unpaid, such merger
A consideration shall be transferred to Investor Education and Protection Fund under the
43 | XRXNXZE01 | RAMA TEWAR 2,34.476.10 | 09-06-2025 provisions of the Companies Act, 2013 and rules thereof within a period of 3 (Three)
ddd OCKR2E9 | SANTHOSH R 10,08 703,37 | 09-06-2025 months from the Effective Date and the equity shareholder shall be able to claim their
45 oo 1088 LOKESHC R £ BR.405.67 | 09-06-2025 respective merger consideration by complying with the procedures as prescribed by
7 ri —— | the Investor Education and Protection Fund Authority.
46 |XANXT101| JAYADEY M MAMLERATTANA SHETTAR 2'52'?‘;#4@ Dﬁ'uﬁiﬂggﬂ This is for your information and records.
47 (RN 2581 [ JHILMIL VIJAY 74317319 | 06-08-2025 | Place : Bengaluru
48 [ XO0XXBEE1 | SRINNVASAREDDY TUMMAPUDI 39,319.00 | DB-06-2025 Date : June 11, 2025. Sd/-
49 | K501 | RAMESH NAYI 1,46,500.20 | 09-06-2025
S50 XX XKOET2| SHILPI SANKHALA 3,359,346 00 | D9-06-2025 By the order of the Board of Directors
51 [X0XX3442 | MOHANDAS JOSEPH PRABHU 85,448,856 | 08-06-2025
52 | X X0855) KIRANKUMAR T KURKURI 347,917 82 | D9-0e-2025
83 [ REEX2252  MANJUNATH ADIVEPPL JAINAR 5,74.762.72 | DB-06-2025
|54 [ KXX¥B214| RABINDRA KUMAR DAS 1,44,266.00 | 06-06-2025
0O O 1290| KISHORE 5 SHETTIGAR 5,15,440.47 | D9-08-2025
56 [ A0 1442) KISHORE 5 SHETTIGAR 1.71.417.00 | 0B-08-2025
57 | KXXX2834| RAJEEYI A PUJARI 7,81,301.92 | 09-06-2025
5B [ XX XEE35 SAMPATH KLUMAR E 2 06,467 56 | DO-06-2025
A0 [XXXX34TE| GURUDATH NAYAK 9.972.35 | 09-06-2025
60 O EEAS| NITIN ARDRA 1,11,194.82 | 06-06-2025
61 [RXKE202{VINGD GOUDCOR 0,80,852.00 | D3-06-2025
62 XKB25T| PRATEEK DIXIT B,82,998.00 | 06-06-2025
63 [ROEXG096 | MEDHA PARAMESHWAR HEGDE 4.30,733.82 | D6-06-2025
B4 [0 252 AMARAYYA 3,33,894.72 | 09-06-2025
65 DOCKKETO0 HAMPAPUR BINCD RANGADDRE 4,42 | 09-06-2025
66 | XGOS ANANDS 5 4,25,553.00 | 06-06-2025 |
Date : 11.06.2025 adi-
Place : Karnataka HOFC BANK LTD.

evaluation matrix and request for resolution
plans to prospective resolution applicants

15. Last date for submission of resolution plans |{25/08/2025

cirp.sls2025@gmail.com

16.|Process email id to submit Expression
of Interest

Sd/-

CA Kammula Prabhakar Rao

Resolution Professional
IBBI/IPA-001/IP-P01467/2018-2019/12339

39-4-1, S5, Koduru Enclave, Picchaiah Street,
Labbipet, Vijayawada, NTR District,

Andhra Pradesh 520010, India

For M/s S L S Power Corporation Limited (In CIRP)

Date: 11/06/2025
Place: Vijayawada

mysore petro chemicals limited

CIN: L24221KA1969PLCOD1 793
Regd. Office: D-4_ Jyothi Complex, 134/1, Infantry Riad,
Bengaluru - 360 001, Tel: (80-22868372
Email: mpcli@mysorepair.com, Website: www mysorepetro com
NOTICE

Subject: Transfer of Equity Shares of the Company to Investor
Education and Protection Fund (IEPF) Authority

MOTICE is hereby given to the members of the Company pursuant to
Section 124(6) of the Companias Act, 2013 ("the Act”) read with Rule &
of the Investor Education and Protection Fund Authority (Accounting,
Audit, Transfer and Befund) Rules, 2016, as amended, ("the Rules") that
the dividend remaining unpaid or unclaimed for a period of seven years
from the date of transfer to Unpaid Dividend Account are required to be
transfarred by the Company to the |IEPF Authaority,

Shareholders are requested lo note that the dividend declared by the
Company for the financial year 2017-18 which, if remained unpaid or
unclaimed for a penod of 7 years, shall be due for transfer to the IEPF
Authority on 19" September, 2025. The comesponding shares on which
dividend remains unpaid or unclaimed for 7 conseculive vears shall also
be transferred to the IEPF Authority

The Company has sent communication on 8% June, 2025 to all the
shareholders whose shares are liable to be transferred to the [EPF
Authority. The details of the shareholders whose dividends are lying
unciaimed as referred above and the shares which are liable to be
transferred o |IEPF are uploaded on the website of the Company at
WY, Y SOrepeirn. com.

The concernad shareholders are requested to claim the dividend(s)
as stated in Para 2 above on or before 19" September, 2025 by writing
to the Company at. 401-404, REaheja Centre, Free Press Journal
Marg, 214 Mariman Point, Mumbai - 400 021 Tel; 022-40586100 Email;
Ishah@mysorepetro.com

It may be noted that if dividend iz not claimed on or before 19" September,
2025, the Company shall procead to transfer the unclaimed dividend and
the corresponding shares to the |[EPF Authority without any further notice
and no liability shall lle against the Company. Shareholders may claim
the dividend and corresponding shares transferred to IEPF including all
benafits accruing on such shares, if any, from the 1EPF authority after
following the procadure prescrbed in the Rules.

For further clarification or assistance, you may write to us at

IshahEmysorepeatro.com

For Mysore Petro Chemicals Limited

odi-
Flace : Mumbai Labdhi Shah
Date : 11" June, 2025 Company Secretary

epaper.financtaﬁeﬁpreﬂ_ﬁ_ﬁﬂnb. &
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Ujjivan Small Finance Bank

Registered Office: Grape Garden, No.27, 3rd “A” Cross, 18th Main,
6th Block, Koramangala, Bengaluru- 560095, Karnataka.
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